
                                          

Add-on Wordings - Stand-alone Own Damage Policy for Private Car – Towing Expense Cover 
UIN: IRDAN150RP0001V01201920/A0014V01201920                                             Page 1 

 

ADD-ON WORDINGS 

 

Towing Expense Cover: 
 

In consideration of extra premium paid by the Insured as mentioned in the policy schedule and 

realized by the Company it is hereby understood and agreed that the Company shall pay the towing 

expenses of the damaged insured vehicle from accident spot to the nearest authorized repairer/garage 

over and above the amount covered under the Own Damage Policy. 

 

Maximum liability of the Company is restricted to the Sum Insured as mentioned in the schedule or 

actual expenses incurred whichever is less. 

   

Subject to the terms, conditions, exceptions and limitations of the Policy.  

 


